
PART III

University of Calicut
(Election Section)

ERRATUM NOTIFICATION

No.  204740/Election-Asst-1/2017/Admn. 12th  March 2019.

Ref:—Notification No. 204740/Election-Asst-1/2017/Admn. dated 7-3-2019.

In the University Notification referred above, the details of the Ex-officio Member noted in Sl. No. 10
“The Secretary to Government, Information Technology Department or an Officer of the Information
Technology Department below the rank of Joint Secretary, nominated by him” be read as “The Secretary to
Government, Information Technology Department or an Officer of the Information Technology Department not
below the rank of Joint Secretary, nominated by him”, the name of the Elected Member noted in Sl. No. 70
‘Shri Vinod N. Neekampurath’ be read as ‘Shri Vinod N. Neekkampurath’, the name of the other Member
noted in Sl. No. 100 ‘Shri M. Ramalingalm’ be read as ‘Shri M. Ramalingam’ and the details given in
Sl. No. 104 ‘Kum. Jisna Mathew, Kuzevlil, Vyatu Parambu, Thavakunnu, Kannur-670 582, be read as
‘Kum. Jisna Mathew, Kuzevlil House, Vyattu Parambu, Thavakunnu, Kannur-670 582.

The Notification referred above stands modified to this extent.
(Sd.)

Vice-Chancellor.
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